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PAPEHRS: LAID ON .THE  TABLE

NOTIFICATION UNDER ‘ESSENTIAL .Com-
- moprries AcTt, 1855

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
CHA‘RANJIT CHANANA): I beg to
lay on the Table a copy of the Lioport-
ed Cement Control (Fourth Amend-
ment) Order, 1930 (Hindi and ¥nglish
versions) published in  Notification
No. S.0. 828(E) in Gazette of India
dated the 30th September, 1980, under
sub-section (6) of section 3 of the
Essential Commodities Act, 1955.
{Placed in Library. See No. LT-1390/
80].

REPORT OF THE COMMIITEE ON TRIPURA
AND PARLIAMENTARY AFFAIRS

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): On behalf of Shri
Yogendra Makwana, 1 beg to lay on
the Table a copy of the Repoit
* (Hindi version) of the Committee on
Tripura, hcaded by Shri Dinesh Singh,
M.P. [Placed in Library. See Neo. LT-
1391/801].

NoOTIFICATION UNDER NAVAL AcT, 1958

THE MINISTER OF STATE 1N THE
MINISTRY OF DEFENCE (SHRI
SHIVRAJ V. PATIL): ] beg to lay on
the Table a copy c¢f the Naval
Ceremonial, Conditions of Service and
.Miscellaneous  (Third Amendment)
Regulations, 1980 (Hindi and Englisn
versions) published in Notification No.
S.R.O. 245 in Gazette of India dated
the 9th August, 1930, under section
185 of the Navy Act, 1958. [Placed in
Library., Sée No. 1L.T-1392/80].

NOTIFICATIONS  UNDER
MIGRANT WORKMEN (REGULATION OF
EMPLOYMENT AND CONDITIONS OF
ServicE) AcT, 1979, INDUSTRIAL DISPUTE
Act, 1947, EMPLOYEES' PROVILENT
Funps AND MISCELLANEOUS PROVISIONS
Acr, 19532, A STATEMENT REGARDING
INTERNATIONAL. LABOUR CONFERENCE
HELD AT GENEVA IN JUNE, 1978 AND

INTER-STATE

AHAYANA 5, 1902 (SAKA).

. *English version of the Report was

1gatd on the Table on the 11th August,
g‘ .
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Nmmmn UNDER WORKING JOURNA~
“pIsrs,” AND  OTHER' NEWSPAPER
“Emirovegs  (CONDITIONS OF SERVICE),

" AND - MISCELLANEOUS ' PROVISIONS. ACT,

1955

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRIMATI
RAM DULARI SINHA): I beg to lay

on the Table: —

(1) A cony of the Inter-State
Migrant Workmen (Regulation of
Employment and Conditions of
Service) Central Rules, 1980 (Hindi
and English versions) published in
Notification No. G.S.R. 514(E) in
Gazette of India dated ‘the 4th
September, 1980, under sub-section
(1) of section 35 of tne Inter-Siate
Migrant Workmen (Regulation of
Employment and Conditions of
Service) Act, 1979, [Placed in
Library. See No. LT-1393/80].

(2) A copy of Notification No.
S.O. 2474 (Hindi and English ver-
sions) published in Gazette of India
dated the 20th September, 1930
adding ‘Magnesite  Mining’ to the
First Schedule of the Industrial Dis-
pute Act, 1947, under sub-scction
(3) of section 40 of the said Act.
[Placed in Library. See No. LT-
1394/80].

(3) A copy each of the follewing
Notifications (Flindi and English
versions) under section 7 of the
Employees’ Provident Funds and
Miscellaneous Provisions Act,
1952: —

(i) The Employees’ Deposit-
Linked Insurance (Amendmant),
Scheme, 1980, published in Noti-
fication No. G.S.R, 1013 in Gazettd
of India dateg the 27th September,
1980.

(ii) The Employees’ Provident
Funds (Third Amendment)
Seheme 1980, published in Noti-
fication No. G.S.R. 592(E) in
Gazette of India dateq the 22nd
October, 1980.



